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Statement

Statewise procurement of wheat qur-
ing 1979-80 Rabi Marketing Season

(In *000 tonnes)

State Quantity

1 Bihar . . . . 879

2 Gujarat - . . 03

3 Haryana - 13887

4 Himachal Pradesh - . 1°5

5 Jammu & Kashmir - 216

6 Madhya Pradesh . . 100° 2

7. Punjab 41923

8. Rajasthan . . 3010

9. Uttar Pradesh 1883+ 2

10. West Bengal - . 34
11. Chandigarh . . . o1
12. Delhi . . 11-8
AllIndia " gg2-0

79920

Grievances of Scientists of LA.R.L

*2. SHRI K. P. SINGH DEO:
SHRI JANARDHANA
POOJARY:

Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether some senior Scientists
of the JARI have refused to appear
before interview poards;

(b) if so, what are their grievances;
and

(c) the steps Government propose
to take to bring about a solution of
the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI R. V. SWAMINA-
THAN): (a) Some representations
were received by the Indian Council
of Agricultural Research that cer-
tain scientigts of the Indian Agricul-
tural Research Institute do not want
to atteng the ‘personal discussion’
(interview) for the five-yearly assess.-
meng conducted by the Agricultural
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Scientisty Recruitment Board. The
representations are not, however,
from genior scientists.

(b) The grievances mentioneqd by
them are:

(i) No proper criteria|guidelines
of assessment for promotion are
prescribed so as to justify the uni-
formity and equality in the promo-
tions.

(ii) Personal discussion wag not
confined to the work done as sti-
pulateq in ARS rules and was
highly discouraging.

(iii) Reasong for not
promotion, so far
communicated.

granting
have not been

The grievanceg reporteq by these
scientists are not genuine, A fewn
of these scientists have already ap-
peared before the Board for the
personal discussion. Personal dis-
cussion jg optional for the scientists
and it is lefy to the discretion of the
scientisty themselves. The Board
considered the caseg of all the scien-
tists who h°d ;ubmitted their assess-
ment p-ofrrmae  whether they ap-
peared [or pc 'sonal discussion or
not.

(¢) In view of ‘b’ gbove, the ques-
tion doeg not arise.

Study Team om Food for Work Pre-
gramme in West Bengal

*3, SHRI NARAYAN CHOUBEY.
Will the Minister of RURAL RE-
CONSTRUCTION be pleased to
state:

(a) whether Government had sent
a study team to West Bengal to make
a study and give report on the food
for work scheme in rura] Bengal;

(b) if so, whether the said study
team has submitted any report; and

(c) the main points submitted in
the report?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI R. V. SWAMINA.
THAN): (a) and (b) Yes, S'r.
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(c) A gtatement containing the
main points of the report ig laid on
the Table of the House,

Statement

Main points in the Report of Study
Team after visit to West Bengal

1. The Food for Work Programme
wag being run in three different
names, namely, Rural Works Pro-
gramme, Rural Reconstruction Pro-
gramme and Food for Workg Pro-
gramme. While nodal responsibility
of Rural Works Programme was of
the Development Department, of the
Food for Work Programme and Rural
Reconstruction programme it was
that of the Relief and Rehabilitation
Department. The State Government
was making sufficient provision of
cash funds for rural workg pro-
gramme, but for the Fooq for Work
‘Programme and Rural Reconstruc-
tion Programme hardly any such
provision was made,

2. The workg execute under the
Rural Works Programme were to be
a durable nature. However, for
works under the Food for Work Pro-
gramme durability wag not consider-
ed_ necessary. This impression was
wide-spread particularly at the field
levels.

3. Tanks owned by individuals
Wwere taken up for improvement un-
der the Food fo, Work Programme,
contrary to the Guidelines on the
subject which lay down in the most
}meqmvocal termg that only the pro-
Jects of community benefit can be
taken up under thig programme,

4. Foodgrains allocated under the
Food for Work Programme were uti-
lised for the reconstruction of indivi-
dual houses washeq away during the
floods. Also, sand deposits on  the
fieldg of individual farmers were re-
moved with the help of foodgrains
given under the Food for Work Pro-
framme. Both these were contrary
o the existing instructions,

5. The majority of works inspected
by the team dig not conform to the

technical specificationg and prescrib-
ed standards, The link roadg in dus-
trict Howrah were mostly very nar-
row measuring 4 ft. to 7 ft. at the
top. Many of these roads looked
like village pathways. In this res-
pect guidelines issued even by the
State Government have been defied.

6. According to the Guidelines on
Food for Work Programme, Steering
Committee headed by district Magis-
trates|Collectors have to be set up at
the district-level. Apart from dis-
tricts officers concerned representa-
tives of the Zila Parishad or district
Panchayats, all local members of
Parliament and State  Legislatures
are memberg of thiz Committee. The
Committee ig required to plan and
approve the works to be taken up
under this programme anq watch the
progress of its implementation. But
these Committees have not heen cons-
tituted so far in any district. The
result ig that there ig no supervision,
technical or administrative, over the
worky executed by the Panchayats.
For this reason works executed are
of low quality and sub-standard type,

7. Neither the district level officers
nor the blockg level officers have
been assigned any responsibility for
the supervision and monitoring of
the workg executed under the Food
for Work Programme,

8. In the system being followed in
West Bengal at present, the entire
responsibility  is left to the Gram
Pradhan for the execution of works
as well ag the disliibution of food-
graing without providing him neces-
sary adminisirative ang technical
support. Distribution ig through the
coupen system. A novel institution
of Job workers has been created for
the distribution of coupeng and exe-
cution of works.

9. A number of gpecific suggestions
have been given in the tour note of
the Study Team to rectify ¢he
various defects pointed out above for
consideration by the State Govern-
ment,





